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"In view of the grievance made in the letter petition, we are of the view that the factual position
needs to be verified and remedial action is required to be taken in case of violation of environmental
norms on the 2 basis thereof. We accordingly constitute Joint Committee of State PCB and District
Magistrate, Aligarh and direct the same to verify the factual position, look into the grievances of the
applicant and take remedial action in accordance with law by following due process within one month
from the date of receipt of a copy of this order. Factual and action taken report may be furnished
within two months by e-mail at judicialngt@gov.in preferably in the form of searchable PDF/OCR Sup-
port PDF and not in the form of Image PDF.

List the matter for further consideration on 22.08. 2022"
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